.

T, BT, 14( 3 )/TET-2013/Cons. 2 Law /22— T THHAT &3 [ecl &1 TaumasHi & HEveed S BIC I S
I9-TITE Y TeAfa i 28 W, 7013%%mm%@nwﬁmmmﬁmaﬁma‘%ﬂimﬁmmm /__/
% o "; n[n

“freett fafram (W@ 01) afafram, 2013
(2013 =1 Teeet stfufaw 02)

(20 W€, 2013 w1 T TeE & fReet wt fayran g aen o)

[28 94, 2013]
a 2012-13 @ Teifi F7 = forg U TR 8 feeet 3 g 8 %58 ol o 1 e T fafEee
wifusra 0 & fag sfufEy |
mmﬂmiﬁﬁﬁméaﬁﬁmﬁuwuﬁ%mﬁﬁﬁﬁﬁwmmﬁwﬁf@awﬁwﬁmﬁ:_
e v | =g sl @ wia T e fafmm (e 1) sfufam,
2013 % |

1079,85,00,000/- &1 =1 & 2 TS e g faeeh w1 wfad i @ wed sl g
C o 2012-2013 ¥ IEE TSHE] o < e ® Fem (5) ° fafife @ afuw =, S
. a7 oot @t wiwa ffu o @uﬂﬁmﬁ%mﬁmmmﬁa@
T yed 3R ¥gE | @ T9d F wE AW B TR T, S YA S Hwed (2)
F ffafis =l 3 gy 1§ 7 2012-2013 1 3@f % WA

JTaA & T H FFH T
fafrarsm | 3. 39 sfufEm g U TS & fReelt wen i @t
. ¥ | g o e ey SR % fon wiftgd ufe e sy

3 g § g ¥ Sfeafaa wE ok IR & o
fafraifera =t smat |
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(YRIE 2 93 36@)
(v9d g9 o)
ufe gud sifus T8
H He BERRCEAE D) [ELIEESB) Hfed fash ElES
B wigha w I
1 2 3 4 5
1 faum gge T
2 HEF TIEA . TeE 7200 3570 10770
3 =rE WA T 202 = 20
4 L T 30000 S 30000
5 Te TE 2900 800 3700
TSt | 10000 i3 10000
6 foren T 2300 12848 15148
it 100 = 100
7 Tafea w8 s9-Eres EiE L] 1700 500 2200
qait 100000 . 100000
8 HATS Hoam TS 2580994 1806 2582800
gt 4414500 ;s 4414500
9 S| e 900 o 900
10 EEars! Tsed 3095180 - 3095180
, it 528700 - 528700
1 el fawg @ a9 T 2200 - 2200
fmtor LGl 2100 . 2100
12 E| gt
13 R BiEce]
wig 10778976 19524 10798500

No. F. 14(3)/LA-2013/Cons 2 Law/22.—The following Act of the Legislative Assembly of the National Capital
Territory of Delhi received the assent of the Lt. Governor of Delhi on the 28th March, 2013 and is hereby published for

general information :—

“The Delhi Appropriation (No. 1) Act, 2013
(DelhiAct 02 0f2013)

(As passed by the Legislative Assembly of the National Capital Territory of Delhi on the 20th March, 2013)
' [28th March, 2013]

An Act to authorize payment and appropriation of certain further sums from and out of the Consolidated Fund of National
Capital Territory of Delhi for the services in respect of the Financial Year 2012-13.

BE it enacted by the Legilative Assembly of the National Capital Territory of Delhi in the Sixty-fourth Year of the
Republic of India as follows :—
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Short title 1. This Act may be called the Delhi Appropriation (No. 1)
Act, 2013.
Issue of 2. From and out of the Consolidated Fund of the National
Rs. 1079,85,00,000/- Capital Territory of Delhi, there may be paid and applied
from and out of further sums not exceeding those specified in column (3)
the Consolidated Fund of of the Schedule, amounting in the aggregate to the sum of
the National Capital rupees one thousand seventy nine crore eighty five lac only
Territory of Delhi for the towards defraying the several charges which will come in the
financial year 2012-2013 course of payment during the financial year 2012-2013 in
respect of the services specified in column(2) of the
Schedule,
Appropriation. 3. The sums authorised to be paid and applied from and out
of the Consolidated Fund of the National Capital Territory of
Delhi by this Act, shall be appropriated for the services and
purposes expressed in the Schedule in relation to the said
,  year
SCHEDULE
!
(Sée sections 2 and 3)
(Rs. in thousands)
Sums Not Exceeding
Demand Services and purposes Voted by the Charges on the Total
No. Legislative Consolidated
Assembly Fund
1 2 3 4 5
1 Legislative Assembly Revenue
2 General Administration Revenue 7200 3570 10770
3 Administration of Justice Revenue 202 202
4 Finance Revenue 30000 30000
5 Home Revenue 2900 800 3700
Capital 10000 10000
6 Eduacation Revenue 2300 12848 15148
Capital 100 100
) Medical and Public Health Revenue 1700 500 2200
Capital 100000 100000
‘8 Social Welfare Revenue 2580994 1806 2582800
o Capital 4414500 4414500
9 Industries Revenue 900 900
10 Development Revenue 3095180 3095180
Capital 528700 528700
Rl Urban Development and Revenue 2200 2200
’ Public Works Capital 2100 2100
12 Loans Capital
13 Pension Revenue
Total 10778976 19524 10798500




